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O R D E R 

12.03.2020  It is represented on behalf of the Appellant that the matter 

has been settled between the parties and the instant Company Appeal has 

become an infructuous one. Hence, the instant Appeal is dismissed as an 

infructuous one, but without costs. 
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Member (Judicial) 
 
 

 [V.P. Singh] 
 Member (Technical) 

 
 

 [Alok Srivastava] 
 Member (Technical) 
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